DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-11
(General information relating to Legislative and other matters)

Friday, March 15, 1996/Phalgun 29, 1917 (Saka)

No. 250

Hon'ble members are informed that consequent upon
re-constitution of Council of Ministers, Hon'ble Speaker has been
pleased to order re-allocation of seats to the members 'as under:

Name of Member Seat No. Presently held Reallotted
’ *  Seat No. 1

Shri Sahib Singh Verma 02 01 1

Shri Rajendra Gupta’ 07 02 l

Shri Madan Lal Khurana 01 05

Shri Ram Bha j 05 ’ 06

Ch. Fateh Singh 34 ' 07

Shri Alok Kumar 06 08

Shri Vasdev Kaptan 08 12

Shri Rajendra Gupta 12 13

(Timarpur)

Shri Jagdish Lal Batra 13 14

Shri Bodh Raj 14 13

Shri Kirti Azad 18 v

Shri Nand Kishore Garg 19" 20

Shri Gauri Shankar Ehardwa j 20 21

Shri Jai Bhagwan 21 22

Shri Jeet Ram Solanxi 22 31

Shri Madan Lal Gaba 31 32

“hri Ram Niwas Gosl 32 23

Shri Balbir Singh 33 34

The seating arrangements of other Hon'ble members wouli remain

unchanged.

A copy of the new Seating Plan is enclosed,

P.N. CIPTA
SECRETARY
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